
Name of the corporate debtor: Eurotas Infrastructure Limited (“EIL”) Date of commencement of CIRP:24th November 2020 List of creditors as on :27 April, 2021

(Amount in ₹)

Department Government
Identifica
tion No. 

Date of 
receipt

Amount 
Claimed

Amount of 
claim 
admitted

Nature of 
claim 

Amount covered 
by security 
interest

 % of voting 
share in CoC

1 Deputy 
Commissioner of 
Sales Tax Nashik 
Division, Nashik

NAS-
BST-E-
001

11-Feb-21 4,30,791 Nil Maharashtra 
VAT 
Assessed 
Dues

Nil NA 4,30,791 Final Stay Order 
issued by Joint 
Commissioner of 
State Tax (Appel) 
Nashik

Total 4,30,791 4,30,791

 Remarks, if any

Details of claim admitted 

List of operational creditors (Government dues)

Sl. No. 

Details of claim received 
Amount of 

contingent claim

Details of Claimant


